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*2<ft lA o m ft «#tm f «#t$%fiR 

arirflit f̂awnrt w   «tf vm rxff 

$Tgr|i  v*«ft Ati&nii

% 4s% ti-«m $tft | at  îc

firarT qsftfift frri start $i ft«r
iinr ̂ W vn  vx a+̂i Pf 
%fti%  *n*r  flpivff  rsianf, * 

<rftf Hq̂foje  fttftiiff 'Sm=n 

JtflCT  fl.4MWft  j  ftfWTIWt  WT 

*T!r% W t ft? *rftprof,

#   f̂romt  «ftx 3=r% vr

«qT5T  Pp«fT  srrJlIT  I  ip  toft

t  ft?  »rfiprrirt  unr   ̂ 
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[Shri Satys Malayan Stahl] 

present in the Houm  thb morning 
when the calling-attentlon notice wu 
telni answered.  One hon. Member, 
Shri S. it Benerjee, Mid that I wai 
tha Chairman at Vice-Chairman of 
aome tnut of Birlai and wu getting 
tome honorarium from them. IMs ii 
not correct. I am only a trustee of 
two of the Birla Education Trusts, one 
at Pilani and the other at Ranchi, 
which are not business institutions. I 
racceeded the late Or. Rajendra Prasad 
ai a trustee in the Pilani Trust when 
he became the President of India. I 
have hardly attended four or five 
meetings during the lad IS yean. I 
strongly repudiate any suggestion that 
I got any remuneration or any kind of 
allowance for my being a trustee or 
otherwiie.

Shri D. G. Shin— (Qurdupur): t 
think, thii settles the matter.

Shri S. M. luvjn raat—

The SUahter of State la tha MUala- 
try of finance (Shri K. C. Past): Sir,
1 was not preeent in An House when 
the Prime Minister made a statement 
tbit morning is response to a eal)- 
attention notice. But I find from the 
proceedings that my hon. friend, Shri 
ft. K Baneijee made a reference to 
me by name in the course of hi* 
•feeervations.

I happen to be a technically trained 
Penan by proiession and have count
ed upon my professional training to 
earn my living. Before 1 became a 
Minister, and I underline bafora, 1 
was Chairman and Managing Director 
of a Company with which tha Birlas 
were also associated. My asaodaUoa 
with this company wu profeiaionaL 
As a matter of fact, I was simultan
eously working as Technical Director 
in another Dim which had absolutely 
no connection with the Birla Group. 
Before taking up my new responsi
bility ai a Minister, I naturally resign
ed from both the companies.  As s 
matter of fact, I had resigned from 
one of the companies many months 
earlier. I should like to make it clear 
that, apart from my regular remune
ration from my jobs, I have not 
received any money from any other 
Arm, whether honorarium or comnue- 
sion.

Shri S. M. Baner)eeroae—

Mr.  Speaker:  The House stands 
adjourned to meet again at 11 o’clock 
tomorrow.

MM hi*.

The Lok Sabha ttom adjowned till 
Cleven of the Clock on Wednesday, 
May 31, lMn/Jtyaiftha It, 1*83 (Safta).


